IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MARCH, 2020
_'___—_‘——_-—_—_,_____—_.*

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE |FB| DB SB[ TOTAL| FB] DB $B] TOTAL|BALANCE
MAIN CASES.:- 01.03.2020 31.03.2020
CIVIL SIDE:-
1_| CIVIL FIRST APPEAL 118331 o] 1] 30" 31| o] o] 1 1] 11863
2_| CNIL SECOND APPEAL 533/ of of 23] 23] o o o o] 5386
3| EXECUTION FIRST APPEAL 76l 0 o o] o] ol o o o 76
4| EXECUTION SECOND APPEAL 21l o] o o o[ o[ o o o 21
5 | CIVILMISC. APPEAL 31840l 0| 35] 165 200] 0] | 10[ 19| 372030
6 | CWILREVISION 626] 0| o s B[ o o 2 2 629
7 | _CNICREVIEW 757l of e[ 4] 1ol o 12[ 1 1a 754
8_| INCOME TAX REFERENCE ofol of o oo o o o 0
" | OTHER TAX REFERENCE 1231 0f 1 o[ 1o o o o 124
10_| TAXCASES ool o of oo o o o 0
11_| CUSTOM APPEAL 14 0ol o o oo o o o 14
12_| INCOME TAX APPEAL 26| o 4] G 4] o[ 1 o 1 269
13 | WEALTH TAX APPEAL oo o "o oo of o o 0
14_| SALES TAXREVISON to16] of of 8 B[ o] o 4 4] 1020
15_| TESTAMENTARY CASES ofof of o "ol o o o o 0
16_| COMPANY PETITION 1ol o  of oo o 1 1 10
17| COMPANY EXECUTION PETITION 1ol of "o oo o o o 1
18_| COMPANY APPEAL oo o of of® o o o 9
19_| COMPANY APPLICATION 138 of o of "ol o o o o 138
20_|_COMPANY SUIT ofol of o o[ o o o o 9
21 | COMPANY LIQUIDN. CASES B3] of of 1 1o o o o B4
22| ELECTION PETITION 710l ol of oo o o o 7
23 | SPECIAL APPEAL (CIVIL) 411 0] of ol o[ o o o o 41
24 | SPECIAL APPEAL (WRITS) 1805] o] 47] o] 47| o] e0] o] o] i7s2
25" |_CIVIL CONTEMPT 3879l of 2] 28] "30f o 2[ — 3[ 5| 3904
26 | CNILWRITS 80815| o 71| 1196] 1267] o 25| 308] 333] 81749
27_|_RECRIMINATIGN PETITION ofof of of oo o o o 0
28 | CROSS OBJECTION 620 o[ o 2 "2l o[ o o o 622
29 | CIVIL REFERENCE el o] of o[ oo o of o 6
TOTAL (A) | 139348| of 167| 1462| 1629| of 109] 330 439] 140538
CRIMINAL SIDE:-
1| _MURDER REFERENCE 1o o] 1 o[ 1o o o o 11
2 | CRIMINAL APPEAL 23880] O] 29[ 193] 222| o] o] 6] 56| 24046
3| _CRIMINAL REVISION 11084] 0] O] 149] 149f o] O 24{ 24| 11189
4 | CRIMINAL MISC. PETITION 13267| of o 437[ 437 o] o 147[ 147] 13557
(UIS 482 CR.P.C)
5 | CRIMINAL MiSC. BAIL 1689] 0| of 1061] 1061 o] o &69] sees| 1881
(U/S 438 8 439 CR.P.C)
6 | CRIMINAL CONTEMPT Bl of of of ofof o o o 16
7 | CRIMINAL REFERENGE ol of of ofo o o o 1
8 | HABEAS CORPUS 64 of 13| of 13| o] 17[ o] 17 60
9 | CRIMINAL LEAVE TO APPEAL 1100 o] 2] 37] 39f 0] o] 3] 3] 1136
10_| CRIMINAL WRITS 1118] of 17] 48] 65| o] 19| 18] 37| 1144
TOTAL (B) | 52207| o] 62| 1925] 1987 o| 36 1117] 1153 53041
TOTAL (A+B) | 191555] o] 229 3387] 3616 ol 145| 1447| 1s592| 193579
SONI 17/04/2020




IN THE HigH COURT OF JUDICATURE FOR ) “UR
RAJASTHAN AT JAIPUR BENCH, JAIP
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MARCH 2320
—__—____‘_——d___

S.No. KIND OF CASES :ffx:‘ous INSTITUTION DISPOSAL CLOSING
CE
MISC, CASES — T FBI DB s8] T07aL] FB] DB SB{ TOTAL i.::;:;::;
CRIMINAL SIDE:- 8.
1 [CRIMINAL MISC.APPLN. --
(CRIMINAL INTER. APPLN,)
1 _[BAIL IN CRIMINAL APPEAL 4845] 0| 28 98| 126] o 14 56 70 4901
2 [BAIL & STAY IN CRL.REVISION 3863 0 ol 101 101] o 0 23 23 3941
3 |BAIL & STAY IN CRL.MISC.PET 11583] 0 0/ 382 362] o 0] 120] 120 11825
4 [BAIL&STAY IN CRL.TRAN. PET. & CRL 8071 o 0 >7 271 o 3 = 5 =l
5 |BAIL & STAY IN CRL.CONT.PET. ol o 0 0 ol o 0 0 0 5
6 |BAIL & STAY IN CRLLA 1] 0 0 0 o] o 0 0 0 1
7 |CRIMINAL MISC. APPLI
{Arising cﬁrer Cr?ch:/lainPCal;g‘:;\TiON 5561 0 0 21 211 0 0 17 17 560
TOTAL (C) 21665) o] 28| 609 637] o] 1a] 223 238 22066
2 CRIMINAL TRANSFER 66] 0 0 4 al o o ] 3 59
3 STAY IN HABEAS CORPUS 14[ o 0 0 ol o 0 0 0 14
TOTAL (D) 80| 0 0 4 4] 0 0 1 1 83
TOTAL (C+D) 21745] 0| 28] 613] 641] o] 1a] 223 237] 22145
TOTAL (A+B+C+D) 213300] 0] 257| 4000{ 4257| o] 159] 1670] 1829] 215728
CIVIL SIDE:-
1_[CIVIL INTER.CASES:-
1 |STAY INT. T. APPEAL 38l 0 1 0 1l o 0 0 0 39
2 |STAY INW.T, APPEAL/CUSTA 12] 0O 0 0 0} 0 0 0 0 12
3 [STAYIN O.T. REFERENCE 118] 0 0 0 o]l o 0 0 0 118
4 |STAY IN S.T. REVISION 865] 0 0 6 8] 0 0 4 4 867
5 [STAY IN CIVIL IST APPEAL 3360] 0 0 25 25] 0 0 0 0 3385
6 |STAY IN CIVIL 2ND APPEAL 2279] 0 0 23 23] o 0 0 0 2302
7 [STAY IN EXE. FIRST APPEAL 75] 0 0 0 of o 0 0 0 :g
8 |STAY IN EXE. 2ND APPEAL 19| 0 0 0 o]l o 0 0 0 .
9 |STAYIN C. M. APPEAL 8577] 0 18 72 90] 0 5 0 g =
10 [STAY IN CIVIL REVISION 548f 0 0 5 5] 0 0 0 g o2
11 |STAY IN CIVIL CONTEMPT 18] 0 0 0 0] O 0 0 : =
12 |STAY IN SPL. APPEAL (CIVIL) 26| 0 0 0 o] o 0 g 0 2
13 {STAY IN CIVIL TRANS. APPLN. 265] 0 0 9 9l © 0 : 2 2
14 |STAY IN COMPANY CASES 15| 0 0 0 o] © g : - 15
15 [STAY IN SPL. APPEAL (WRIT) 1305| 0] 52 0 52| ol s 1302
41217] 0| 33| 1033| 1068] O 18] 218 237
16 |STAY IN WRIT PETITION s B e
TOTAL (E) 58737 0] 104| 1173} 1277] 0O
5004
2 CIVIL MISC. APPLICATIONS 4988 © 8 26 34 g ; ; é ; g o
3 CIVIL MISC. CASES U/S-5 9183} 0] 37| 150 187 0 2 ° : .
4 EXE. MISC.APPLICATION 0] 0 0 0 0 : : : : 1
5 LEAVE TO APPEAL TO S.C. 1|l o 0 0 0 : 2 > 5 553
6 CIVIL TRANS. APPLICATION 2851 0 0 10 10 - e
14457| o] 45| 188 231] o] 10 49
ToTAL {F) 73] 362] 74340
73194| 0] 149] 1359] 1508] o] 89| 2
TOTAL E-F) 496] 599 96489
94939| o] 177] 1972 2149 o] 103
TOTAL o) 65] 0] 248] 1943] 2191} 290068
GRAND TOTAL {ATOF) 286494] o] 406] s5359| 57
SON! 17/04/2020

* %%




